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SHRI CHANDRAJIT YADAV: I am 
very clear that the hon. Member 
should have the satisfaction that this 
question ha& been taken up at the 
higest level i. e. at the level of the 
Prime Minister and the Prime Minister 
herself is keen and we are also keen, 
that we should see that resources are 
made available. Therefore. there 
should be no concern about it am': ;here 
is no question of it at all.

'Deposit Linked Insurance Scheme

*235. SHRI S. A A1URUGANAN- 
THAM: Will thtf Ministei ot LABOUR 
be pleased to state:

(a) whether Government have intro, 
duced a deposit linked insurance 
scheme for workers covered by Em­
ployees’ Provident Fund Scheme and 
the Coal Mines Provident Fund 
Scheme; and

(b) if so, the salient features thereof?

THE MINISTER OF LABOUR (SHRI 
RAGHUNATHA REDDY): (a) Yes, 
Sir.

(b) A Bill giving all detail? hat 
been already introduced m Lok Sabha 
and is Coming up for disrussion

All India Consumer Price Index 
t

*236. SHRI B. S. BHAURA:
SHRI D. K. PANDA:

Will the Minister of LABOUR- be 
pleased to state:

(a) whether tfie "ffll India Consumer 
Price Indfex published by Labour 
Bureau does not reflect the correct 
picture of the rric'- fluctuation in the 
market as ha's been pointed out by the. 
Central Committee and National Apex 
Body of the All Ir dia Rink Emplovees’ 
Association;

(b) whether an immedi.-.tp scrutiny fn 
this regard has been demanded bv the 
same Bank Employees' Association and

(c) if so, the facts and Government's 
response thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OJ LABOUR (SHRI BAL­
GOVIND VERMA): (a) to (c). A
statement is laid on the Table of the 
Sabha.

Statement

Identical representations relating to 
alleged faulty Consumer Price Index 
figures have been received from the All 
India Bank Employees' Association, 
the Federation of Indian Bank Employ­
ees’ Union and man\ Units of Bank 
Employees' Unions. The ma:n allega­
tions made out in these repiesenta- 
1<ons are—

(i) inaccurate recording of th® 
prices of commodities,

(ii) incongruity of the movement 
i>f the Consumer Price Index vis-a- 
ris the wholesale Price Index, and

(iiij faulty compilation of Consu­
mer Price Index Numbers.

2. The Consumer Price Index Num­
bers for Industrial Workers are being 
compiled on uniform and scientific lin- 
os In so far as the Consumer Price In- 
■iex numbers are based on the actual 
consumption pattern of the workers as 
ascertained through family budget en­
quiries. and measure the changes in the 
retail prices of the goods anti services 
!ncluded in the consumption basket. 
These index numbers do reflet t the re­
ality of the expenditure pattern at a 
given time, and the Drovailing trends in 
the retail pnees of the good? and ser­
vices included in the consumption bas­
ket. The position has been explained 
to the various Bank Employees’ Asso­
ciations and Union's which have seAt 
representations.
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